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Title: Regarding prevalence of malnutrition in Melghat in Vidarbha,

Maharastra.
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SHRI ANTO ANTONY : The Parliament has every competence to

make law to nullify the judgement of any court. So, I urge upon the

Government to come forward with a new law....(Interruptions)

HON. CHAIRPERSON: Thank you. Now, Shri Basanta Kumar Panda.
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